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(d) whether the promoter applicant was 
solely interested to dispose of the same 
over premium?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN); (a) to
(d) Information is being collected and 
will be laid on the Table of the House.

Monographs Brought oat by (he Ministry

5399. SHRI Y. S. MAHAJAN: Will
the Minister of STEEL AND MINES be 
pleased to state the names of monographs 
connected with the working of his Minis-
try and which are of interest to general 
public, brought out by the Ministry during 
the last three yean?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN): Infer-
xnation is being collected and will be laid 
on the Table of the House.

Monographs on the Working of the 
Ministry

5400. SHRI Y. S. MAHAJAN: Will
the Minister of LABOUR AND REHA-
BILITATION be pleased to state the 
names of monographs connected with the 
working of the Ministry and which are of 
interest to general public, brought out by 
the Ministry during the last three yean?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. 
KHADILKAR): The required informa-
tion is being collected and will be laid on 
the Table of the Sabha in due course.
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Promotion and Fixation of Seniority of 
Grade HI Stenographers

5402. SHRI P. M. SAYEED: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) whether his Ministry have issued 
orden regarding promotion and fixation 
of seniority of Grade III Stenographer* 
vide Gazette Notification No 44-GA/71 
dated the 19th March, 1971 giving retros-
pective effect;

(b) whether some representations have 
been received from the employees of the 
Ministry in thi9 regard;

(c) whether some persons among the 
Grade m  Stenographers sub-cadre have 
been adversely affected by the proat«Iga> 
tion of the orden from retrospective 
date; and
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